BEING SENT TO HON’BLE NGT COURT THROUGH MAIL ON 22.06.2020

Respected sir/ madam,
Ref.: O.A. No. 725/ 2019
Sub: Malfunctioning/ non-functioning of STP @ PGF Gr. Noida

Kindly note that maintenance of Sewage Treatment Plant (STP) @ PGF was started after
the deficiency of STP came into light & informed to the different authorities for action.
Cleaning of the sewage waste was being carried out by shifting the sewage though mobile
tankers as a temporary and exigency measure to manage the situation.

It is learnt that as per approved scheme of STP (at PGF) for Villas and four (4) residential
apartment towers, treated sewage water meeting various effluent norms & standards is
to be consumed/ utilized/ recycled within the township, with no discharge outside the
township boundary.

At present, around 1200 families (4500 persons approximately) are residing in Villas (total
no. of constructed villas: 1986) and shifting has already been started in high rise
apartments (total around 300 nos.) too. Many more families will be shifting in these high
rise (apartments) towers in very near future in turn continuously increasing the sewage
inflow. Hence, sewage waste load from these apartment towers and more no. of villas
shall also be added in the future, to the flow (as on date) which will further worsen the
situation in and around STP area. STP is not functioning, emitting foul smell, gets
overflowed during monsoon season and streets get flooded with dirty water causing a
great health hazard to the residents. The problem has to be holistically reviewed/
analyzed and rectified on permanent basis without any inconvenience to PGF residents.

It is reiterated that a treated sewage water sample was collected by Shriram Institute for
Industrial Research (SIIR), New Delhion 05.11.2019 (15 days post CPCB & UPCB's team
visit) and tests for various important parameters were conducted. SlIR’s report dated
19.11.2019 clearly indicates that all the parameters are out of their respective permissible
limits and thus, treated sewage water has been failed to qualify the pollution control board
norms/ standards. It was really shocking to read this report which proves that installed
STP is not properly designed/ functioning/ working. Earlier, a detailed mail dated
04.01.2020 enclosing the copy of test report had already been sent to NGT for kind
reference.

Earlier mails dated 22.06.2019, 09.08.2019 & 04.01.2020 from Sh. Naresh Khatana (mail:
nareshkhatana0l@gmail.com) and mail dated 03.12.2019 from Sh. Ankur Chandra (mail:
ankurl942@gmail.com) may also kindly be referred for grievances of PGF residents and
details.

Despite the fact stated above regarding quality of treated sewage water, improperly
treated/ untreated effluents are not only being utilized within the township for horticulture
and other domestic purposes but large guantity is also continuously being pumped out of
the boundary at different locations which clearly violates the central/ state government
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guidelines/ NGT orders and is a true departure from the approved scheme too. This
unlawful practice is not only causing a health hazard to the society but also polluting the
surroundings. This practice can't be continued and needs to be stopped on immediate
basis taking suitable measures and strict action against the Builder.

It is learnt that required documents w.r.t. scheme, design, layout, arrangement, approvals
etc. have not been furnished by Builder to PCB teams though asked and thus, STP
capacity, design, construction, scheme, arrangement and its operational details could not
yet be verified/ reviewed which should qualify/ meet the CPHEEO & other government
guidelines holistically. Builder should have been insisted to provide the required details
and should have been properly & thoroughly examined/ reviewed, covered by the PCBs
teams so that corrective measures to be taken/ implemented, if any, could have been
advised by the Hon’ble Court to Paramount (without any further delay) for proper/ efficient
functioning of STP meeting pollution control board norms.

It seems that report furnished by the joint teams of PCBs had not been prepared with right
perspective and does not address the problem in totality and therefore exists as before.

It is understood that as per approved plan/ scheme of STP at PGF, its treated water is
not to be led to outside sewage network. Also, no sewage network of authority is existing
as on date, in the proximity of the township boundary/ near to STP. Builder had been
ignoring our complaints & fooling the PGF residents for last 3 years on this subject and
also continuously discharging the STP waste water outside the boundary in open field
causing the health hazard.

In the year 2019, our grievances w.r.t. STP @ PGF had been highlighted by the leading
Hindi & English newspapers including AMAR UJALA (21.06.2020), NAVBHARAT TIMES
(24.06.2019), TIMES OF INDIA (26.06.2019) and DAINIK JAGRAN (23.06.2019) but
concerned authorities including Paramount Management, UPSIDC, and State Pollution
Control Boards had been insensitive to residents agitation.

As per news published in AMAR UJALA newspaper on 12.12.2019, it is learnt that STP
treated water sample collected on 21.10.2019 by PCB teams has been failed only for one
parameter i.e. bacteria which does not seems to be true if treated water sample report
dated 19.11.2019 received from Shriram Institute for Industrial Research is referred.
Thus, all the parameters are required to be technically correlated and analyzed.

Such polluted and untreated water having all the parameters out of prescribed limit
including e-coli bacteria should not have been used by the builder in the lake and for
horticulture & other domestic purposes. Constructing of Children Park above such highly
polluted system should not have been permitted by the concerned approving authorities
as residents including their small children & elderly people spend long hours to play/ sit

in the park.

These activities (using untreated water in artificial lake and for domestic purposes) and
Children Park above STP may cause a great health hazard to the residents of the society.
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This complete act of builder i.e. improper designing & malfunctioning of STP, using
polluted water within the complex, building Children Park above STP, ignoring complaints
of PGF residents for last 3 years, taking no corrective measures, discharging STP waste
water effluent outside the society, showing his insensitive & irresponsible behavior and
manipulating the facts etc. should be seriously noted by the Hon’ble Court.

My pray to the Hon’ble court:

To pass order on the builder to take immediate action for modification of STP after
redesigning with suitable & proven technology based on the maximum quantity of sewage
likely to be generated, removal of all the nuisances being faced by the residents as stated
above.

Further order may kindly be passed on UPSIDC, one of lessor of the property who is also
legally responsible to provide necessary infrastructure to the leasee for receiving the
effluent generated from STP, if required.

Builder should be strictly directed that STP waste effluent meeting norms of pollution
control boards should only be used in artificial lake and for other domestic use. Further,
disinfection facility should also be immediately made available for disinfecting the water
before reusing it for different purposes.

Thanking you.

Regards

Naresh Khatana

C-274, Paramount Golf Foreste,

Plot No. BGH-A, UPSIDC Site-C Extension,
Surajpur, Greater Noida - 201306

Mob.: 0918410922
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O.A. - No. 725/ 2019 GRIEVANCES W.R.T. STP AT PARAMOUNT GOLF FORESTE,
GREATER NOIDA

Naresh Khatana <nareshkhatana01@gmail.com> Sat, Jan 4, 2020 at 12:25 PM
To: judicial-ngt@gov.in

04.01.2020
SUBJECT: GRIEVANCES W.R.T. STP AT PARAMOUNT GOLF FORESTE, GREATER NOIDA.
Ref.: OA - No. 725/ 2019
Respected Sir/ Madam,

Paramount Golf Foreste (PGF) is a residential society built by Paramount Group of Companies,
having their Head Office at H-123, Sector 63, Noida. The society is situated in UPSIDC Housing
Sector, Site-C Extension, Phase-1, Opp. Zeta-1 Sector, Gr. Noida having around 2000 villas, 500
studio apartments, 350 nos. of 2/3 BHK flats etc. The possession of villas started in June 2015 and
as on date, more than 1100 families are residing in this complex.

It was earlier informed that STP, constructed below the society's children park, has not been
properly designed and its capacity is very much inadequate to handle the sewage load. Further, it
has not yet been connected to Authority's sewage network (@ outside the society) for disposal of
waste generated. It is also observed by the residents that sewage waste water is being disposed
out of the boundary, by Paramount, on regular basis.

Due to improper design/ inadequate capacity/ no connection with city's sewage network/ improper
maintenance, allege & bacterial growth, foul smells are emitted and sometimes, the children park
gets flooded with the effluent of the plant.

In spite of repeated written requests from the residents and discussions, neither Paramount
Management nor UPSIDC Gr. Noida have taken any visible action in solving this serious issue of
the township on permanent basis.

This is causing serious health hazards to the residents of that area and particularly to the children,
senior citizens/ residents/ visitors coming to the park for playing/ sitting/ walking and the residents
staying in and around this area.

We had asked builder that various parameters of treated sewage water such as BOD, COD, pH,
TSS, Ammonical Nitrogen etc. should meet the Environment Protection Rules 1986, Schedule VI
issued by Government of India, Ministry of Environment, Forest and Climate Change. Some of key
outlet parameters are listed below:

S. NO. | PARAMETERS DISCHARGE LIMIT | DISCHARGE
TO WATER | LIMIT TO LAND
RESOURCES
1. Biological Oxygen Demand (BOD), mg/I | 30 100
2. Chemical Oxygen Demand (COD), mg/l | 250 -
3. pH 5.5- 9.0 55-9.0
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4, Total Suspended Solids (TSS), mg/l 100 200 20
5. Ammonical Nitrogen (As N), mg/I 50 50

6. Oil and Grease, mg/l 10 10

7. Dissolved Phosphate (As P), mg/ 5 -

Further, Central Pollution Control Board (CPCB) along with Ministry of Environment, Forest and
Climate Change, issued a newsletter in 2015 during period of January to April on control of
pollution for each type of discharge limits in which Sewage discharge norms was also included as
given below:

S. NO. | PARAMETERS DISCHARGE LIMIT TO WATER

RESOURCES AS WELL AS LAND
DISPOSAL

1. Biological Oxygen Demand (BOD), mg/I Not more than 10

2. Chemical Oxygen Demand (COD), mg/I Not more than 50

3. pH 6.5- 9.0

4. Total Suspended Solids (TSS), mg/I Not more than 20

5. Ammonical Nitrogen (As N), mg/I Not more than 5

6. Total Nitrogen (As N), mg/| Not more than 10

7. Fecal Coliform, MPN/100 ml Less than 100

The above listed discharge norms are applicable for new STP’s installed on or after date of
issuance of this newsletter. However, old STP’s should meet these outlet parameters within 5
years from date of issue of this letter i.e. April 2015.

Further, few of above listed outlet parameters limits were amended by Ministry of Environment,
Forest and Climate Change (on 13 July 2017) as listed below:

S.NO. | PARAMETERS DISCHARGE LIMIT APPLICABLE
TO ALL POINTS OF DISPOSAL

1. Biological Oxygen Demand (BOD), mg/l | 20

2. pH 6.5- 9.0

3. Total Suspended Solids (TSS), mg/l Less than 50
4. Fecal Coliform, MPN/100 ml Less than 1000

Since STP @ PGF has not been designed & functioning properly, PGF residents requested
Hon’ble NGT to intervene in this issue. As a result of NGT’s order dated 18.09.2019, CPCB and
SPCB jointly inspected at site, collected samples of treated sewage water and tested at their
laboratory.

A copy of CPCB/ SPCB’s report has not been furnished to me but it is learnt from the news
published in one of the leading HINDI newspaper that all the parameters are found to be well
within the limit except bacteria. However, its value had not been published. Copy of news clip is
enclosed herewith.

Since this issue is being faced for long, a sample of treated sewage water was collected* by and
its detailed analysis was carried out at NABL accredited lab, SHRIRAM INSTITUTE FOR
INDUSTRIAL RESEARCH, Delhi, on request. *The sample was collected by lab’s representative in
line with their collection guidelines.

Result of water analysis shared by SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH, Delhi
(Ref. No. C1/0000198383, dated 19.11.2019), was quite extensive, very much shocking and
unmatched with CPCB/ SPCB’s report/ version. After analysing the SHRIRAM INSTITUTE’s
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report, it is found that treated sewage water characteristics are almost same as of untreated 21
sewage water which should not have been. This implies that sewage is being discharged/
distributed/ reused without any treatment or existing STP is not functioning (may be due to
improper design/ capacity/ technology/ improper maintenance).

Results indicated in SHRIRAM INSTITUTE’s report have been listed below for your kind & ready
reference:

S. NO. PARAMETERS TREATED SEWAGE WATER
ANALYSIS
1. Biological Oxygen Demand (BOD), mg/I 428
2. Chemical Oxygen Demand (COD), mg/I 1072
3. pH 7.1
4. Total Suspended Solids (TSS), mg/I 260
5. Phosphate (As PO4), mg/l 30
6. Total Nitrogen (As N), mg/| 32
7. Fecal Coliform, MPN/100 ml 54000000 Organisms
8. Oil and Grease, mg/l 74

It is evident that Builder is not complying the guidelines issued by MOEF/ CPCB/ SPCB/ NGT and
compromising greatly with our health.

In view of above, request your kind intervention on this subject and take necessary & immediate
action so as to have a suitable & permanent solution of this problem.

Thanking you.

Enclosures:
« Environment Protection Rules 1986, Schedule VI.
Newsletter issued by CPCB, 2015.
The Gazette of India listed 2017.
SHRIRAM INSTITUTE’s analysis report for treated sewage water dated 19.11.2019.
News clip (AMAR UJALA) dated 12.12.2019.

Regards

Naresh Khatana

C-274, Paramount Golf Foreste
Mobile: 9818410922

6 attachments

=" AMAR UJALA NEWS 12.12.2019.jpg
247K

ﬂ LAB REPORT - SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH Delhi.pdf
328K

ﬂ ENVIS Newsletter Jan - Apr 2015.pdf
3233K
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The Environment (Protection) Rules, 1986 SCHEDULE VI.pdf
440K

The Gazette of India listed 2017.pdf
1717K

REF. OA 725 2019 LETTER DATED 04.01.2020.pdf
217K
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SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH

| . (A unit of Shriram Scientific and Industrial Research Foundation)
“ !\ 19, University Road, Delhi — 110007 (India) Website : www.shrlramir]stltgte.qrg
summ\u An ISO - 9001, 14001 & OHSAS 18001 Certified Institute E-mail id : customercare @shriraminstitute.org

TEST CERTIACATE NO.: (C1/0000198383

A S AT KT AR A S PAB 1T T M AN LTS8 P 0 A A T TS WSS S 1

Issued To: Date 19/11/2019
Client Code : N1328
NARESH KHATANA & OTHER PGF dohNo,  IRI-Twdid0s
RESIDENTS Booking No. RG1920/1/9331

Booking Date  04/11/2019
C-274, PARAMOUNT GOLF FORESTE, Customer Ref No. EMAIL

UPSIDC SITE C, SURAJPUR, Customer Ref Date 11/02/2019
GREATER NOIDA ULR NO. TC544419000019452F
UTTAR PRADESH-206311

Kind Attn: MR. NARESH KHATANA

Sample Description :

‘ ONE GRAB SAMPLE OF SEWAGE WATER DRAWN BY OUR REPRESENTATIVE ON 05.11.2019
FROM SITE- C- 274, PARAMOUNT GOLF FORESTE, UPSIDC SITE C, SURAJPUR, GREATER

i NOIDA, PIN- 206311, MARKED AS "TREATED SEWAGE" WAS RECEIVED.

: S.No. Tests Results Protocol

; 1. pH 7.1 1S:3025 Pt-11-1983,RA-2012
‘ 2. Chemical Oxygen Demand, mg/I 1072 APHA 22nd Ed 5220

i 3. Biochemical oxygen demand, mg/l 428 APHA 22nd Ed. 5210

‘ (at 20 °C for 5 days)

E 4.  Total Suspended Solids, mg/l 260 IS: 3025 Pt-17-1984,RA 2012
5. Total Nitrogen (as N),mg/l 32 1S:3025Pt-34-1988,RA2009

; 6.  Oil & Grease, mg/l 74 APHA 22nd Ed. 5520

7.  Phosphate (as PO4), mg/l 30 1S:3025 Pt-2-2004,RA 2009
(followed by calculation)

| 8.  MPN Coliform per 100 ml 54000000 Organisms IS: 1622 : 1981,RA 2019

*kkkdkok ok

DOR: 06.11.2019
DOC: 19.11.2019

& AUTHORISED SIGNATORY

EMPLOYEE CODE : (6 08\ )
‘ GC-01(Rev-05) Page 1 of 1

|

.Scinmd copies/photocopies or any other copies should be authenticated by reference to the original report.
Phone : 91-11-27667267, 27667983, 27667860 Fax : 91-11-27667676, 27667207
See overleaf for terms & conditions
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